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Imports uader Yen CredJt 

1M6. SHlU R. lIARUA: Will ".he 
Minister of FINANCE be pleased to 
state: 

(a) whether Yen Credit tie-up for 
import of machines has proved to be 
disadV'antageous to India; 

(b) if so, whether any change .is 
contemplated; and 

(c) whether importers under this 
credit have to purchase only what 
was supplied to them irrespective of 
the quality, price and the S'ales service 
guaranteed by the Japanese sup-
liers? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) No, Sir. 

(b) Does not arise. 

(c) Contracts under the Yen Credit., 
are negotiated directly between 
Jlapanese exporters and Indian Im-
porters and are placed by importers 
after thll3' are saUsfied regarding 
technical suitabilltyand price rllUOD-
ableness. hnporters can also obtain 
performance bonds from the sup-
pliers. 

Calcutta MetropoUtaa Plan 

6647. SHRI SHIV.It CHANDRA 
JHA: Will. the Minister. of ,HEALTH, 
FAMILY PLANNING AND URBAN 
DEVEr..OPMENT be pleaSed to state: 

('8.)whetber it is a t.ct that Gov-
ernment have given up the Calcutta 
Metropolitan Plan for Calcutta TOwn 
Planning; 

(b) if so, the reasons therefor; and 

(c) if not, the details thereot and 
when it· is likely to be implemented? 

THE DEPUTY MINISTER IN THII: 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP_ 
MENT (8HRI B. s. MURTHY): (a) 
No. 

(l) DoeS DOt ariIe. 

(e) The Calcutta Metropolitan 
Planning Organisation has already 
prepared a Basic Development PIan· 
for the metropolitan area of the city 
of Calcutta and details are being 
worked out. Implementation is being 
taken up in parts according to the 
policies 'and programmes laid down 
in the Basic Development Plan and 
further imph!mentation "is· expected to 
be taken up by the various Action 
AgenCies when the detailed plans are 
ready. It is not possible at this srage 
to indicate the time that will be taken 
in completely implementing the Plan: 

LO.C. OustandJDp 

8648. SHRI ABDUL GHANI DAR: 
Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state: 

(a) the total 'amount outstanQing to 
be realised by the Indian Oil COr-
poration from customers as on 31st 
December, 1967 and the names of the 
partie.!! :from wham the -money is to ' 
be realised; and 

(b) the steps t'B:ken to realise the 
lame and reasons for the delay in 
realising them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL 
WELFARE (SHRI RAGHURAMA-
IAH): (a) The total customers' out-
Irtandlngs of the Marketing Division 
of the Indian Oil Corporation '8.1 on 
31st December, 196'7 amounted to 
Rs. 34.72 crores. Category wise 
break-up is indicated below:-

lb. in/Qoores 

D.G.S. & D. Cru-.rr 16·so 

NOtI-DGS & D Cruto-
mer' 
State TralUport 
undertakinp . "'34 
Govt. and Seml-
Govt. Customers . 8'·43 
Co-operati_ 0·06 
Private PU1Ics "39 II·u 

TOTAL 34'12 -




